BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
Original Application No. 470/2022

Report in the matter of Original Application No.
470/2022 titled as Rao Satvir Singh & Anr.Versus
Union of India & Ors.

Hon'ble Tribunal has directed vide its order dated
13/07/2022 in the above said matter as follows:

“6” Since in the present case, the issue raised is of
pollution at Gurugram which has been subject matter
of earlier consideration and directions, we direct a joint
Committee of CPCB, State PCB, Commissioner
Municipal ~ Corporation, — Gurugram and  District
Magistrate, Gurugram to furnish a factual and action
taken report giving updated factual status of disposal
of sewage and trade effluents in the Najafgarh drain
before its entry in Delhi within one month by e-mail at
judicial-ngt@gov.in - preferably in the form of
searchable PDF/ OCR Support PDF and not in the form
of Image PDF.The Haryana State PCB will be the nodal
agency for coordination and compliance. The report
may mention sources of such discharges into drain,
quantity of sewage being discharged and the
performance of STPs. The report may also mention
compliance status of directions of the Tribunal in OA
No. 6/2012 and OA No. 887/2019, supra.

List for further consideration on 12.09.2022".

In compliance with the order of the Tribunal, the
Committee is constituted, comprising the following:
1. Sh. Suneel Dave-Director RD Chandigarh CPCB at
Chandigarh.
2.Smt Anu, CEO Zila Parishad, (representative of
District Magistrate Gurugram).




3.Sh. Gopal Kalawat- Executive Engineer-II-

representative of Municipal Corporation
Gurugram.

4.Sh. Sandeep Singh, Regional Officer-HSPCB-
Gurugram South.

The first meeting of the committee was held on dated
07.09.2022 and following decisions were taken. The
brief of meeting is as following:

MCG/GMDA to provide:

a. A map showing all the drains (legs of storm
water) leading to Najafgarh drain with the
estimated quantity of discharge of each drain.

b. The number and relevance details of the points
meeting the drains (as identified Leg-1, Leg-II
& Leg-III).

c. The number of points intercepted & the sewage
diverted for treatment and the number of
points yet to be intercepted with respect to all
drains (Leg-I, Leg-1I & Leg-III).

d. The Sewage treatment capacity installed,
commissioned and proposed.

HSPCB is to provide:

e. The number of sampling points on all the

drains along with pollutants / parameters
monitored for water quality.

f. The compliance and performance status of

STPs along with treatment capacity installed
v/s utilised.

CEO (ZP)/GMDA, Gurugram is to provide:
g. The land details and its area submerged from
water logging at the confluence of Najafgarh

drain due to sewage outflow from the above
three drains of Gurugram.

The second meeting of the committee was held on
13.09.2022 and where committee decided to
undertake a site inspection to assess the status of
pollution and its mitigation measures to be taken by




the authority. The site inspection was carried by the
following members of the committee -

\s
il

Sh. Suneel Dave, Director CPCB.

Sh. Sandeep Singh, Regional Officer, Gurugram
Region (South), HSPCB.

The above members were assisted by Sh. Vikram
Singh, Executiver Engineer, GMDA (Gurugram
Metropolitan Development Authority) and Sh.
Divyanshu, Assistant Environmental Engineer,
HSPCB, Gurugram Region  (South).  The
photographs showing leg III, water logging in
open due to discharge through three drains/legs
and STP's is enclosed as Annexure-A.

The observations of the Committee, considering the

documents, reports and field visit, are summarised
below:-

I. The Storm Water Drainage System of
Gurugram comprises three drains, namely
Leg-I, II & III eventually forms open water
stagnant which outflows into Najafgarh
drain. The master drainage system of
Gurugram is maintained by the
Gurugram Metropolitan
Development Authority (GMDA). The Leg-I
starts from Sikandarpur village Gurugram
and ends near sector 115, Gurugram, Leg-II
starts from sector 27, 43 dividing road near
Super Mart Gurugram via Huda city centre
ending near Dharampur Village, sector 107,
Gurugram and the Leg-III starts near Ghata
village sector 58 via Vatika chowk Sohna
road and ends near Dhankot and
Kherkimajra Village. All these 3 legs/drains
lead to open stagnant water which outflows
into Najafgarh drain and thus flows to Delhi.

The map showing the drainage system is
as Annexure-B.




II.

I11.

V.

The untreated discharge in all three legs is
estimated to be 43.4 MLD out of which 6.6
MLD is in Leg-I, 6.75 MLD in Leg-II & 30.05
MLD in Leg-III. The information related to
discharge of sewage in all three legs was
obtained from GMDA. It reveals that total
number of locations from where waste water
falls into leg-I is 28 out of which discharge
from 17 locations (21.15 MLD) have been
intercepted for treatment. Similarly locations
from where waste water falls into leg-II is 47
out of which discharge from 41 locations
(40.44 MLD) have been intercepted for
treatment and locations from where waste
water falls into leg-III is 93 out of which
discharge from 61 locations (75.4 MLD) have
been intercepted for treatment. Report
received from GMDA is with detail of all
points, estimate discharge,  concerned

responsible agency and estimated date for
diversion enclosed as Annexure-C.

The water quality monitoring of all the three
legs (storm water drains) is conducted by
HSPCB, on a monthly basis at 03 points each
for Leg-I & II and at 09 points for Leg-IIL

The complete report is attached as
Annexure-D.

In Gurugram City the master drainage
system including Leg-I, Leg-II & Leg-III and
treament of the Waste domestic effluent is
maintained/catered by Gurugram
Metropolitan Developement Authority. Total
five STPs have been provided at two
different locations namely, Behrampur &
Dhanwapur to cater the treatment of sewage
generated in Gurugram City. These STP’s are
maintained and operated by GMDA. The STPs
at Behrampur having capacity of 120 MLD




and 50 MLD and at Dhanwapur STPs having
capacity of 100 MLD, 68 MLD and 50 MLD
respectively. Total capacity of the treatment
system is 388 MLD against which 330 MLD of
sewage is received for treatment. The
following information and details of STPs are
provided by GMDA -

(i) 120 MLD STP at Behrampur is based on
Sequencing Batch Reactors (SBR) technology and
has 30 MLD tertiary treatment facilities. The
process for installation of the tertiary system for
the remaining 90 MLD is under tendering.
(i) 50 MLD STP at Behrampur is based on
Activated Sludge Process (ASP) technology and
has installed tertiary treatment for the entire 50
MLD.
(iii) 100 MLD STP at Dhanwapur is based on ASP
technology and has installed only 25 MLD tertiary
treatment facilities.
(iv) 50 MLD STP at Dhanwapur is based on SBR
technology and has installed tertiary treatment for
the entire 50 MLD.
(v) 68 MLD STP at Dhanwapur is based on SBR
technology and has installed tertiary treatment for
the whole 68 MLD.
The detail of the parameters is attached as
Annexure- E.

It is observed that all the STPs are not achieving
BOD 10 mg/! limit always and 100 MLD STP
Dhanwapur, Gurugram is not achieving even the
BOD 30 mg/I limit.

V. In addition to these there is one CETP
(Combined Effluent Treatment Plant) of
capacity 55 MLD operating at Manesar for
the industrial units located at IMT Manesar.
The CETP is treating the domestic effluent as
well as industrial effluent generated by these
units and is maintained and operated by
GMDA and HSPCB is monitoring the same on
monthly basis and Analysis Report for last




Six months is attached as Annexure-F. The
data evaluation has suggested that the
treatment plant is complying with the
standards stipulated by the SPCB.

Usage of Treated Waste Water -

Presently, 263 MLD treated waste water is
available at STPs & CETP i.e. 80 MLD at STP
Behrampur and 138 MLD at STP Dhanwapur
& 45 MLD at CETP Manesar. Out of which,
117 MLD treated waste water is being used
for various purposes i.e. horticulture,

industrial usage, development of water
bodies and agriculture.

(A) At Gurugram

i) For Horticulture purposes = 25 MLD
ii) Textile Industries Sec -34 = 5 MLD
i) Construction purposes by Builders /
Developer = 9 MLD
iv) Development of water bodies and
foresting purposes = 3 MLD
Sub Total = 42 MLD

(B) For Irrigation purposes
Usage of TWW for agriculture purposes in Gurugram &
Jhajjar Distt. villages by Irrigation Deptt. through 188 MLD

STP Channel = 75 MLD
Grand Total = 117 MLD

VI. The committee has also observed that the
entire effluent carried by three drains (leg-I,
II and leg-III) is getting accumulated near
the confluence with Najafgarh drain fairly
due to un-channelized flow. The
accumulation of untreated sewage, obviously
has caused water logging into the area. It is
estimated that about 58 acres of land was
under submergence during 1990 and this has
gone up to a maximum of 5678 acres in




2021. (An increase of 100 times in nearly 30
years) Map is attached as Annexure-G.

VII. The HSPCB has issued notice to GMDA for
non-compliance of sewage treatment plant
due to inadequate treatment and discharging
untreated sewage into the drains, which are
not designed to carry the sewage, thereby
causing pollution and may have impacted the
groundwater aquifers. Further, the HSPCB

has initiated action for prosecution against
GMDA.

VIIL. Presently as per GMDA the capacity of STP’s
is sufficient to treat the present discharge
and keeping in view of the floating
population, seasonal variation in water
consumption, mixing of surface run off with
sewage in rainy days in Gurugram and to
bridge the gap between existing capacity and
future increase in waste water generation,
the following STP’s are under construction by

the GMDA:
Focation of | Capacity of | Present status
the STP the STP
Jahajgarh, 20 MLD Civil Work
Gurugram completed.
Fajghera, \02 MLD Civil Work
Gurugram completed
F/Ianesar, \25 MLD Civil work
Gurugram started
Fehrampur, 100 MLD ‘Under estimate
Gurugram preparation
stage
Phanwapur, \100 MLD | Under tendering
Gurugram STP process




Further, HSPCB has imposed Environmental
Compensation of Rs. 2.6 Crore on Municipal
Corporation Gurugram for discharging untreated
effluent in to Leg I and II. Further HSPCB is
imposing the Environment Compensation to the

tune of Rs. 5 Lakh per drain per month basis.

The said report is being filed by Regional Officer,
HSPCB, Gurugram Region South on behalf of
Haryana State Pollution Control Board being the
nodal agency in the said case to apprise the
Hon'ble NGT about the present progress of the
case. The committee constituted by the Hon'ble

NGT in the said case requires more
information from GMDA (being the nodal agency
for treatment of domestic waste water and its
management), analysis & evaluation of the
data. Accordingly a complete report with

recommendations will be submitted before the

Hon'ble National Green Tribunal.

%andeep Singh,

Regional Officer, HSPCB
Gurugram Region (South)
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GURGAON - MANESAR
URBAN COMPLEX - 2031 AD

MASTER STORM WATER DRAINAGE, G.M.U.C. 2031- A.D., GURGAON
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Annexure-C

Monthly Progress report w.r.t diversion of sewage in Action plan in the case of OA No. 06 of 2012
titled as Manoj Mishra Vs. Union of India and others.

ACTION PLAN FOR CONTROLLING AND TREATMENT OF DISCHARGE IN LEG NO. |

(As on 21.11.2022)

PalamVihar

Sr. Responsible Location where waste water | Discharge Target Revised monthly plan Timelines Revised |Justification for extension of timelines
No. Department falls into Leg No.-I in MLD Date submitted to| timelines having details of COVID or other
NGT reason and future course of action
Dec,20 | Feb,21 | April,21 |June,21| July,21 | Dec,22 | Jan,22 | Feb,22
1 Achieved Achieved
2 Achieved Achieved
3 Achieved Achieved
1 Achieved Achieved
- To be verified by GMDA officials
5
Near New Cambridge Public 85 % work completed by M/s

6 MCG School, Choma Road, New 2 31.12.2021 2% 7% 25% 30% 32%  |45% 50% 55% 31.12.2020 | 31.03.2023 |SantKripa Infra Tech Pvt. Ltd. against

agreement amount Rs.225.60 lakhs
for laying of sewer line and to connect
with 20 MLD STP being proposed at
Village Jahazgarh. DPR had been
prepared and Administrative approval
to the work of construction of 20 MLD
STP at Jahajgarh amounting to Rs
32.08 cr has been accorded by GMDA
Authority during the meeting held
under the Chairmanship of Chief]
Minister, Haryana on 16.3.2020.
Work got delayed owing to the
following:

1. Allotment of work got delayed due

to no progress during COVID-19
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Sr.

No.

Responsible
Department

Location where waste water
falls into Leg No.-|

Discharge
in MLD

Target
Date

Revised monthly plan

Timelines
submitted to
NGT

Revised
timelines

Justification for extension of timelines
having details of COVID or other
reason and future course of action

Dec,20

Feb,21

April,21

June,21

July,21

Dec,22

Jan,22

Feb,22

10

11

Lockdown from March 2020 to May|
2020.

2. No progress during lockdown
imposed in view of COVID-19.

3. Subsequent shortage of staff post
lockdown due to migration of labour
to their native places. The work is not
at his full-fledged routine till now.
Now, work is in progress and is likely|
to be completed by 31.12.2021
(Estimate for laying of sewer line for|
Rs. 19.71 Lakh under technical
evaluation)

12

MCG

15

MCG/
GMDA

Locations under Box Type
Storm Water Drain

30.06.2021

10%

20%

30%

35%

37%

48%

50%

52%

30.06.2021

30.03.2022

Estimate for laying of sewer line for Rs.
19.71 Lakh under  technical
evaluation. Connectivity will be done
after work will be completed.

w
@
P
N
(@]
N
[

0%

7%

15%

17%

18%

21%

21%

21%

30.09.2021

31.03.2024

The estimate for construction of
STPs of capacity 2 MLD at Bajghera
has been framed amounting to Rs.
7.58 Cr.  Respectively and

Administrative approval to the
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Sr.

No.

Responsible
Department

Location where waste water
falls into Leg No.-|

Discharge
in MLD

Target
Date

Revised monthly plan

Timelines
submitted to
NGT

Revised
timelines

Justification for extension of timelines
having details of COVID or other
reason and future course of action

Dec,20

Feb,21

April,21

June,21| July,21

Dec,22

Jan,22

Feb,22

work has been accorded by GMDA
Authority during the meeting held
under the Chairmanship of Chief
Minister, Haryana on 16.3.2020.
‘Work is held upto due to dispute at|
site.
1. Allotment of work got delayed due
to no progress during COVID-19
Lockdown from March 2020 to May
2020.

2. No progress during lockdown
imposed in view of first wave of
COVID-19 in 2020 and Subsequent
shortage of staff post lockdown due to
migration of labour to their native
places.

3. No progress during lockdown
imposed in view of second wave of]
COVID-19 in 2021 and subsequent
shortage of staff post lockdown due to
migration of labour to their native
places for MCG. Estimate for providing
& laying sewerage system in village
Bajghera for Rs. 8.76 cr. is under
allotment.

New points identified in Oct 2020

Connection detected during site visit
on 8.10.2020. Connection will be
disconnected by MCG till 31.12.2021

18

MCG

Near Rezangla chowk

01

31.12.2020

0%

25%

45%

50% 60%

90%

90%

90%

31.12.2020

31.03.2023

1. Allotment of work got delayed due
to no progress during COVID-19
Lockdown from March 2020 to May|

2020.
2. No progress during lockdown

imposed in view of COVID-19.
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Sr. Responsible Location where waste water | Discharge Target Revised monthly plan Timelines Revised |Justification for extension of timelines
No. Department falls into Leg No.-| in MLD Date submitted to| timelines having details of COVID or other
NGT reason and future course of action
Dec,20 | Feb,21 | April,21 |June,21| July,21 | Dec,22 | Jan,22 | Feb,22
3. Subsequent shortage of staff post
lockdown due to migration of labour
to their native places. The work is not
at his full-fledged routine till now.
New points identified up to Sept 2021
20 l 0.25 Achieved Achieved | _
21 MCG Nathupur Village Near 0.20 0% 0% 31.03.2023 |Work allotted for laying of new sewer
Furniture Market line.
22 HSIIDC Near Discovery Wines L-1 0.20 0% 0% 30.06.2022
parking Sector 18
23 MCG Near Sikanderpur Culvert, Leg-I 0.60 0% 0% 31.03.2023 |Work allotted for laying of new sewer
. - - line.
25 HSIIDC Behind AIHP tower, Parking 0.40 0% 0% 30.06.2022
Area, Sec-18
26 HSIIDC Seahawk, Sec-18 0.20 0% 0% 30.06.2022
27 MCG Opposite Rotary Public School 0.40 0% 0% 30.06.2023 |Estimate under admin approval for
Gate No.-2, sec-22 laying of sewer line for Rs. 61.55
Lakh.
New Points
28 MCG New 0.2 30.06.2023 |Estimate under admin approval for
laying of sewer line for Rs. 12.63
Lakh.
Total 27.75

Discharge diverted- 21.15 MLD

Balance discharge to be diverted/treated- 6.60 MLD

Target Date —31.03.2023
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ACTION PLAN FOR CONTROLLING AND TREATMENT OF DISCHARGE IN LEG NO.II

Sr.

No.

Responsible
Department

=t

O I I I pp—————

Location where waste waterfalls

Discharge Revised monthly plan Timelines Revised Justification for extension of timelines
into leg No. Il in MLD submitted to | timelines having details of COVID or other reason
NGT and future course of action
Dec,20 |Feb,21 | Apr,21 | June,21 | July,21 | Dec,21 | Jan,22 | Feb,22
15 Achieved
2 Achieved
05 Achieved
05 Achieved
0.25 Achieved
0.25 Achieved
0.01 Achieved
0.01 Achieved
02 Achieved
0.1 Achieved
0.1 Achieved
0.1 Achieved
0.01 Achieved
0.01 Achieved
1 Achieved
2 Achieved
Achieved
el e e T
3 Achieved
05 Achieved
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Sr.

No.

Responsible
Department

Location where waste waterfalls
into leg No. Il

Discharge
in MLD

Revised monthly plan

Timelines
submitted to
NGT

Revised
timelines

Justification for extension of timelines
having details of COVID or other reason
and future course of action

Dec,20

Feb,21

Apr,21

June,21

July,21

Dec,21

Jan,22

Feb,22

22

MCG/GMDA

Uahajgarh Village

1.5

2%

7%

15%

20%

22%

28%

28%

29%

31.12.2020

30.06.2022

The sewage of Sectors 102 to 115 shall be
treated at proposed 20 MLD STP at
Uahajgarh for which sufficient land is already
available with MCG. The work is likely to be
completed by December, 2022. DPR had
been prepared and Administrative approval
to the work of construction of 20 MLD STP
at Jahajgarh amounting to Rs 32.08 cr has
been accorded by GMDA Authority during
the meeting held under the Chairmanship off
Chief Minister, Haryana on 16.3.2020.
Work is in progress and got delayed due to:
1. Allotment of work got delayed due to no
progress during COVID-19 Lockdown from
March 2020 to May 2020.

2. No progress during lockdown imposed in
iew of COVID-19.

3. Subsequent shortage of staff post
lockdown due to migration of labour to their
native places. The work is not at his full-
fledged routine till now. (Estimate for laying
of sewer line for Rs. 19.71 Lakh unden
technical evaluation)
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Sr. Responsible | Location where waste waterfalls | Discharge Revised monthly plan Timelines Revised Justification for extension of timelines
No. | Department into leg No. Il in MLD submittedto | timelines having details of COVID or other reason
NGT and future course of action
Dec,20 |Feb,21 | Apr,21 | June,21 | July,21 | Dec,21 | Jan,22 | Feb,22
24 MCG Locations under Box Type 0.4 10% 20% 30% 40% 45% 60% 62% 65% 31.12.2020 |31.12.2022 |A committee of GMDA/MCG
Storm Water Drain HSIIDC/HSPCB has been constituted to
resurvey the SWD for tracing the

connections time to time. Some of the
connections detected in Sept 2021 and
added to the list. Next survey scheduled on
18.10.2021.
1. Allotment of work got delayed due to no
progress during COVID-19 Lockdown from
March 2020 to May 2020.
2. No progress during lockdown imposed in
iew of COVID-19.
3. Subsequent shortage of staff post
lockdown due to migration of labour to their
native places. The work is not at his full-
fledged routine till now. (1 no. illegal
connection found out for Bestech Park View
has been disconnected.)

5 4
i

Connection disconnected
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Sr. Responsible | Location where waste waterfalls | Discharge Revised monthly plan Timelines Revised Justification for extension of timelines
No. | Department into leg No. Il in MLD submittedto | timelines having details of COVID or other reason
NGT and future course of action

Dec,20 |Feb,21 | Apr,21 | June,21 | July,21 | Dec,21 | Jan,22 | Feb,22

<
g

~ Tobeverifiedby GVDAofficials

38 MCG MDI Chowk 2 0% 31.03.2023Tender floated for 33.24 Lakh for laying of
sewer line.
39 MCG BhimgarhKheriOpp Near HP 0.75 0% 31.06.2023 Estimate for amount Rs. 103.19 Lakh for
Petrol Pump laying of sewer line with 4 no. trenchless
connection.
40 MCG Dharmpur Village 0% 31.06.2023 DNIT under approval for 191.79 lakh for
laying sewer line in village Dharmapur.

|
@2
B
BB
B
B

~
~

MCG West Rajeev Nagar, Near CRPF 0.60 0% 31.03.2022 Part estimate for Rs. 203.81 lakh is under
camp Chowk approval for rectification of sewer
connectivity. Rest is under preparation.

Total 47.19

Discharge diverted- 40.44 MLD
Balance discharge to be diverted/treated- 6.75 MLD
Target Date- 31.03.2023



ACTION PLAN FOR CONTROLLING AND TREATMENT OF DISCHARGE IN LEG NO.lI

MCG

Mohammadpurlharsa/
Narsinghpur

Sr. Responsible [Location where waste waterfalls) Discharge Revised monthly plan Timelines submitted Revised Justification for extension of
No. | Department into leg No. Il in MLD Dec,20 | Feb,21 | Apr,21 [June,21[ July,21 | Dec,21 | Jan,22 Feb,22 to NGT timelines timelines having details of COVID
or other reason and future course
I r of action
B ' Achieved
75% | 90% | 99% [100% Achieved
u__|mce
Discharge through RCC Drain of IThe work of construction of 02
MCG to culvert at NH-8/ 2 10% 20% 50% 55% 162% 80% 82% 90% 30.12.2020 31.03.2023 |MLD STP at

Mohammadpurlharsa is in

progress. Work held up due to

COVID 19 lockdown

The  discharge of  Village

Narsinghpur&AnajMandi will be

diverted through newly

proposed MPS at Village Khandsa

into sewerage system

1. Allotment of work got delayed
due to no progress during COVID-19
Lockdown from March 2020 to May
2020.

2. No progress during lockdown
imposed in view of COVID-19.

3. Subsequent shortage of staff post|
lockdown due to migration of
labour to their native places. The




Sr. Responsible [Location where waste waterfalls) Discharge Revised monthly plan Timelines submitted Revised Justification for extension of
No. | Department into leg No. Il in MLD Dec,20 | Feb,21 [ Apr,21 [June, 21| July,21 | Dec21 [ Jan,22 | Feb,22 to NGT timelines timelines having details of COVID
or other reason and future course
of action
work is not at his full-fledged
routine till now.
(All sewer line has been laid)
3 - 10% | 20% | 70% | 100% Achieved
i
Achieved
B 1 Achieved
MCG Discharge from Village Dhankot 0.5 0% 0% 0% 0% 0% 0% 0% 0% 30.09.2021 30.06.2022 Proposal had been submitted by

Panchayat Raj Department to
install STP. As Panchayat Raj
Department doesn’t has
technical expertise, it has been
decided that GMDA would
execute the work as deposit
work. The estimate for
construction of STPs of capacity 2
MLD at village Dhankot has been
framed amounting to Rs. 8.11 Cr
and Administrative approval to
the works has been accorded by
GMDA Authority during the
meeting  held under  the
Chairmanship of Chief Minister,
Haryana on 16.3.2020. Land for
construction of for 2MLD STP at
Dhankot has not been made

clear from hindrances by Dev. &
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Sr.

No.

Responsible
Department

Location where waste waterfalls|
into leg No. Il

Discharge
in MLD

Revised monthly plan

Dec,20

Feb,21

Apr,21

June,21

July,21

Dec,21

Jan,22

Feb,22

Timelines submitted
to NGT

Revised
timelines

Justification for extension of
timelines having details of COVID
or other reason and future course

of action

Panchayat Deptt. as residents
of village had opposed the
construction of STP at the land
earmarked by Dev.& Panchayat
Deptt. Writ petition CWP No.
2159 of 2021 had been filed by

the  Pradeep  Kumar Vs
Gurugram Metropolitan
Development Authority and

others forissuance of writin the
nature of certiorari to quash
memo No. 293  dated
07.09.2020 and also to prohibit
the respondent authorities
from constructing the
Sewerage Treatment Plant
(STP) in pond comprised in
Khasra No.126 in Vvillage
Dhankot. Additional Advocate
General representing the State
of Haryana submitted before
the Hon’ble High Court that the
legal notice dated 21.12.2020
filed by the petitioners shall be
considered and dealt with
strictly in accordance with law
laid down by the Supreme
Court in Hinch Lal Tiwari v.
Kamla Devi and others 2001(6)
SCC 496 as well as by this Court
in Ram Kumar v. Commissioner,

Hisar Division, Hisar and
another 2020 (4) RCR (Civil) 885
expeditiously by the

respondent- authorities and all
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Sr.

No.

Responsible
Department

Location where waste waterfalls|
into leg No. Ill

Discharge
in MLD

Revised monthly plan

Dec,20

Feb,21

Apr,21

June,21

July,21

Dec,21

Jan,22

Feb,22

Timelines submitted
to NGT

Revised
timelines

Justification for extension of
timelines having details of COVID
or other reason and future course

of action

steps would be taken to ensure
preservation of the water
bodies and decision thereof
would be communicated to the
petitioners. DDPO, Gurugram
has been requested vide letter
no. 148 dt 16.03.2021 that the
land earmarked by him vide
letter dated 14.12.2020 for
construction of STP at Dhankot
be revisited in light of the
direction of Hon’ble High Court
and decision be informed to
petitioner as well as GMDA
accordingly.  (Feasibility for
pumping arrangement has
been explored. But no land is
available.

New Points

32



Sr. Responsible [Location where waste waterfalls) Discharge Revised monthly plan Timelines submitted Revised Justification for extension of
No. | Department into leg No. Ill in MLD Dec,20 | Feb,21 [ Apr,21 [June, 21| July,21 | Dec21 [ Jan,22 | Feb,22 to NGT timelines timelines having details of COVID
or other reason and future course
of action
21 HSIDC  [Sector-1Manesar o5 Achieved
22  |IMCG Sihi&KherkiDaula 2 31-12-2022 Internal Sewer line laid till Dwarka
express way will be made
functional after laying of master
sewer line
23 |Various Deptt [Locations under Box Type Storm A committee of
\Water Drain 2 10% 20% 45% 50% 55% 65% 66% 68% 30.6.2021 31.12.2022 GMDA/MCG/HSIIDC/HSPCB has

been constituted to resurvey the
SWD for tracing the connections
time to time. Next survey to be
conducted on 18.10.2021.

1. Allotment of work got delayed
due to no progress during COVID-19
Lockdown from March 2020 to May
2020.

2. No progress during lockdown
imposed in view of COVID-19.

3. Subsequent shortage of staff post]
lockdown due to migration of]
labour to their native places. The
work is not at his full-fledged

routine till now.
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No.

Responsible [Location where waste waterfalls
Department

into leg No. Ill

Discharge
in MLD

Revised monthly plan

Dec,20

Feb,21

Apr,21

June,21

July,21

Dec,21

Jan,22

Feb,22

Timelines submitted
to NGT

Revised
timelines

Justification for extension of
timelines having details of COVID
or other reason and future course

of action
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Sr. Responsible [Location where waste waterfalls) Discharge Revised monthly plan Timelines submitted Revised Justification for extension of
Department into leg No. Ill in MLD Dec,20 | Feb,21 [ Apr,21 [June, 21| July,21 | Dec21 [ Jan,22 | Feb,22 to NGT timelines timelines having details of COVID
or other reason and future course
of action
44 [MCG Near NH-48 of Village- Khandsa [0.5 10% 20% 30% 40% 45% 92% 93% 93% 31.03.2021 30.06.2022 Discharge will be diverted
through newly proposed 45 MLD
45  |MCG Near Shiv Mandir of Village- 0.5 10% 20% 30% 40% 45% 92% 93% 93% 31.03.2021 30.06.2022 MPS to be constructed at Village
Khandsa Khandsa. Only connection is
46  [MCG Near Shiv Mandirof Village- 0.3 10% 20% 30% 40% 45% 92% 93% 93% 31.03.2021 30.06.2022 pending.
Khandsa 1. Allotment of work got delayed
47 [McG Near Carlton Overseas, Village- (0.3 10% 20% | 30% | 40% | 45% 92% 93% 93% 31.03.2021  [30.06.2022  |duetono progress during COVID-19
Khandsa Lockdown from March 2020 to May
48 [MCG Near SocomecPvt Ltd, Plot No. [0.5 10% | 20% | 30% | 40% | 45% 92% 93% 93% 31.03.2021  [30.06.2022  [2020-
758 Sec-37 2. No progress during lockdown
i vcG Near Plot No. 970 of Sector 37, |0.4 10% | 20% | 30% | 40% | 45% | 92% | 93% | 93% 31.03.2021 [30.06.2022  |mposed inview of COVID-19.
CETP

35



Sr.

No.

Responsible
Department

Location where waste waterfalls|
into leg No. Ill

Discharge
in MLD

Revised monthly plan

Dec,20

Feb,21

Apr,21

June,21

July,21

Dec,21

Jan,22

Feb,22

Timelines submitted
to NGT

Revised
timelines

Justification for extension of
timelines having details of COVID
or other reason and future course

of action

50

MCG

Sector 37

H Point of GMDA on
Badshahpur Drain behind,

0.2

10%

20%

30%

40%

45%

92%

93%

93%

31.03.2021

30.06.2022

3. Subsequent shortage of staff post]
lockdown due to migration of]
labour to their native places. The
work is not at his full-fledged
routine till now.

(work for laying of sewer line for
amount 84.59 Lakh has been
awarded to SB&P Infratech)

51

MCG

Near Bus Stop at Village-
GadauliKhurd.

0.3

80%

90%

95%

96%

96%

98%

98%

98%

30.11.2020

30.06.2022

Only connection is pending. The
work in progress 96% work
executed and will be completed
before 31.12.2021.

1. Allotment of work got delayed
due to no progress during COVID-19
Lockdown from March 2020 to May
2020.

2. No progress during lockdown
imposed in view of COVID-19.

3. Subsequent shortage of staff post|
lockdown due to migration of
labour to their native places. The
work is not at his full-fledged
routine till now. (Sewer line laid till
Harsru village. Land dispute in high|
court near ST. Paul School)
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Sr.

No.

Responsible [Location where waste waterfalls
Department into leg No. Ill

Discharge
in MLD

Revised monthly plan

Dec,20

Feb,21

Apr,21

June,21

July,21

Dec,21

Jan,22

Feb,22

Timelines submitted
to NGT

Revised
timelines

Justification for extension of
timelines having details of COVID
or other reason and future course

of action

New points identified in Oct 2020




Sr. Responsible [Location where waste waterfalls) Discharge Revised monthly plan Timelines submitted Revised Justification for extension of
No. | Department into leg No. Il in MLD Dec,20 | Feb,21 [ Apr,21 [June, 21| July,21 | Dec21 [ Jan,22 | Feb,22 to NGT timelines timelines having details of COVID
or other reason and future course
of action
62 [MCG Plot no. 724, 737,957, 959Sec |2 10% 50% 70% 80% 85% 95% 95% 95% 31.12.2020 31.3.2023 [Connection detected during site
37 Pace City Il visit on 8.10.2020. Connection will
be disconnected by MCG/HSIIDC till
i1 W | Eo% | 0% | ook Aceved 513202
(work for laying of sewer line for
amount 84.59 Lakh has been
awarded to SB&P Infratech)
New points identified up to Sept 2021
66 |MCG Iron Bridge to Garauli Culvert ]0.25 0% 30.06.2022 \Work of laying of sewer line is in
(LHS) progress.
67 |MCG Iron Bridge to Garauli Culvert  [0.40 0% 30.06.2022 \Work of laying of sewer line is in
(RHS) progress.
68 |MCG From Garauli culvert to Anjana |1 0% 30.06.2023 Estimate for 18.5 Lakh has been
Colony, Sector 37 Part-II prepared and under admin
approval
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Sr. Responsible [Location where waste waterfalls) Discharge Revised monthly plan Timelines submitted Revised Justification for extension of
No. | Department into leg No. Il in MLD Dec,20 | Feb,21 [ Apr,21 [June, 21| July,21 | Dec21 [ Jan,22 | Feb,22 to NGT timelines timelines having details of COVID
or other reason and future course
of action
69 |MCG From Anjana Colony to H point [0.20 0% 30.06.2023 (work for laying of sewer line for
of Leg Il amount 84.59 Lakh has been
awarded to S B&P Infratech)
70 [MCG Sewer connection through 1 0% 30.06.2023  |(work for laying of sewer line for
MCG surface drain near CETP amount 84.59 Lakh has been
awarded to S B&P Infratech)
,Near Plot No. 970, SEC 37
71 |MCG Sewer connection near 0.5 0% 30.06.2022 \Will be rectified after completion
Khandsa village of 45 MLD, MPS
72 |MCG Village Khandsa Street 5 0% 30.06.2022  |Will be rectified after completion

of 45 MLD, MPS

connection , near sec 39

Pocket-D,NearPeepal tree

74 IMCG Sector Dividing Road 46/47 Red 0.40 0% 31.03.2023 \Work allotted for sewer pipe line
light along Sector 46 will be completed by 31.03.2023
75 |MCG/GMDA Ramprastha City Sector 37D 1.5 0% 30.06.2022
76  |MCG Anjana Colony Sector 37 2 0% 30.06.2022 work for laying of sewer line for
amount 84.59 Lakh has been
awarded to B&P Infratech)
77  IMCG MCG Sewer of Badshahpur |2 0% 30.06.2022 Pumping not feasible due to
village at Vatika chowk underpass coming in alignment.
78  |MCG Parasvnath Green Vile sec 48 [0.20 0% 31.03.2023
79  IMCG Sec 39/46 road, Sec 39 side  [0.10 0% 31.03.2023
near Banyan tree
80  [MCG Sec39/46 road,MCGsewr 0.20 0% 31.03.2023
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Sr. Responsible [Location where waste waterfalls) Discharge Revised monthly plan Timelines submitted Revised Justification for extension of
No. | Department into leg No. Ill in MLD Dec,20 | Feb,21 [ Apr,21 [June, 21| July,21 | Dec21 [ Jan,22 | Feb,22 to NGT timelines timelines having details of COVID
or other reason and future course
of action
81 |[MCG Sec 39/46 road, opposite 764-(0.10 0% 31.03.2023
P sec 39
82 MCG Sec 39/46 0.10 0% 31.03.2023
road,OppositeRejuvka Skin
clinic ,sec 39 side
83  [MCG Sec 39/46 road, In front of 0.10 0% 31.03.2023

Cyber park ,entry no.2 coming
from Bakhtawarchowk to

huda city centre
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Sr. Responsible [Location where waste waterfalls) Discharge Revised monthly plan Timelines submitted Revised Justification for extension of
Department into leg No. Il in MLD Dec,20 | Feb,21 [ Apr,21 [June, 21| July,21 | Dec21 [ Jan,22 | Feb,22 to NGT timelines timelines having details of COVID
or other reason and future course
of action
New points identified upto Dec
2021
92 |MCG Leg No.lll after NH along 1.5 0% 31.03.2023  |Will be rectified after completion of
Khandsa Vill Pace City (7 No. 45 MLD, MPS
connections)
93 Sewer discharge in creek No. |2 30.06.2023 Estimate under approval 0.93 Lakh
1 at sec-42 for laying of sewer line.
Total 105.45

Discharge diverted- 75.4 MLD
Balance discharge to be diverted/treated- 30.05 MLD
Target Date —31.03.2023
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Annexure-B?

Najafgarh Drain before meeting Leg | drain Gurgaon (GRN-RDQ-001)

Date of | A/R No. B pH BOD COoD TSS O&G |DO Faecal
sample | & Date | (Boron Coliform
collectio
n
mg/I
04.09.20|2275 dt. ND 7.27 9 56 8 BDL 3.4 22100
21 22.09.20 (DL=2)
21
10.10.20| 973 dt. ND 7 18 96 102 NDq 6.6 7600
21 19.10.20
21
11.11.20[ 1100 dt. ND 7.2 16 88 105 ND 6.7 6700
21 22.11.20
21
10.12.20| 1215M ND 7 23 116 112 Nd 6.3 6900
21 dt.
22.12.20
21
21.01.20| 613 dt. BDL 7.1 27 128 110 3 6.2 9400
22 02.02.20
22
26.02.20| 1359 dt. ND 7.1 29 136 116 ND 6 9400
22 10.03.20
22
30.03.20| 1405 dt. ND 7.4 32 152 134 ND 5.2 8500
22 08.04.20
22
26.04.20| 33 dt. ND 7.1 35 160 154 ND 5.2 8600
22 07.05.20
22
31.05.20| 59 dt. ND 7.3 29 136 122 ND 5.3 7200
22 10.06.20
22
01.07.20| 117 dt. 7.4 48 176 86 5 2200
22 09.07.20
22
05.07.20| 76 dt. ND 7.1 43 140 125 ND 4.9 3300
22 18.07.20
22
16.07.20| 90 dt. ND 7 24 116 112 ND 6.4 6100
22 25.07.20
22
26.08.20 | 149 dt. ND 7.6 52 192 102 4 4.8 3200
22 03.09.20

22




Leg | Drain, before meeting Najafgarh Drain Gurgaon (GRN-RDQ-002)

Date of | A/R No. B pH BOD COoD TSS O&G |DO Faecal
sample | & Date | (Boron mg/I mg/I mg/I mg/I Coliform
collectio
n
mg/I
30.07.20| 579 dt. ND 6.9 12 88 142 ND 5.8 42000
21 06.08.20
21
10.08.20 | 650 dt. ND 7 14 96 155 ND 6 14000
21 17.08.20
21
04.09.20| 2274 dt. ND 7.12 10 88 22 BDL BDL 17200
21 22.09.20 (DL=2) [ (DL=1)
21
10.10.20 | 973 dt. ND 7 16 88 155 ND 5.8 9840
21 19.10.20
21
11.11.20 (1100 dt. ND 6.9 20 112 142 ND 6.6 6800
21 22.11.20
21
10.12.20 (1215 dt. ND 7 24 120 152 ND 6.6 6400
21 22.12.20
21
21.01.20| 606 dt. BDL 7.6 24 120 126 4 6.3 7200
22 27.01.20
22
30.03.20|4768 dt. 7.26 56 184 78 7.5 BDL 2600
22 08.04.20
22
18.05.20 (5479 dt. ND 7.44 52 180 97 4 BDL 2600
22 29.05.20
22
06.07.20| 159 dt. 7.7 45 108 3 2700
22 13.07.20
22
Najafgarh Drain after meeting Leg | drain Gurgaon (GRN-RDQ-003)
Date of | A/R No. B pH BOD CcOoD TSS O&G |DO Faecal
sample | & Date | (Boron Coliform
collectio
n
mg/I
30.07.20| 579 dt. ND 7 13 76 97 ND 6.2 25000
21 06.08.20
21
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10.08.20[ 650dt. | ND 7 14 92 105 ND 6.3 | 16000
21 {10.08.20
21
04.09.20[2276dt. | ND 6.96 13 68 9 BDL 2.8 | 14100
21 |22.09.20 (DL=2)
21
10.10.20[ 973dt. | ND 7.1 15 72 96 ND 6.7 7200
21 [19.10.20
21
11.11.20[1100dt. | ND 7 18 76 79 ND 6.7 6400
21 [22.11.20
21
10.12.20| 1215M | ND 7.1 20 104 97 ND 6.6 7200
21 dt.
22.12.20
21
21.01.20| 614dt. | BDL 7.2 22 104 128 4 6.3 8200
22 {02.02.20
22
26.02.20[1359dt. | ND 7 26 124 108 ND 6.4 7500
22
10.03.20
22
30.03.20[1405dt. | ND 7 29 136 165 ND 55 8100
22 |08.04.20
22
26.04.20| 33 dt. ND 7.3 31 148 142 ND 5.4 7400
22 |07.05.20
22
31.05.20| 59 dt. ND 7 33 152 136 ND 5.1 7400
22 {10.06.20
22
30.06.20| 75 dt. ND 7.4 45 148 145 3 55 3800
22 [11.07.20
22
05.07.20| 76 dt. ND 7.3 39 132 158 ND 5.3 3100
22 [18.07.20
22
26.08.20| 149dt. | ND 8 50 180 98 3 4.9 2500
22 |03.09.20

22




Najafgarh Drain before meeting Leg Il drain Gurgaon (GRN-RDQ-004)

Date of | AR No. B pH BOD COD TSS O &G [Ammoni| DO
sample | & Date | (Boron cal mg/I
collectio Nitrogen
n (as N)
30.07.20| 579 dt. ND 7.1 14 92 112 ND 6.2
21 06.08.20
21
10.08.20 | 650 dt. ND 7 15 104 119 ND 6
21 17.08.20
21
04.09.20| 2272 dt. ND 7.01 36 180 25 BDL N.D. 3.1
21 22.09.20 (DL=2)
21
10.10.20 973 dt. ND 7.3 24 120 107 ND 6.4
21 10.10.20
21
11.11.20 | 1100 dt. ND 7.1 22 124 131 ND 6.4
21 22.11.20
21
10.12.20( 1215M ND 7.3 24 120 116 ND 6.3
21 dt.
22.12.20
21
21.01.20( 611 dt. BDL 7.1 24 104 2 6.4
22 02.02.20
22 138
26.02.20 | 1359 dt. ND 7 29 140 164 ND 5.9
22 10.03.20
22
30.03.20| 1405 dt. ND 7.1 31 148 176 ND 5.1
22 08.04.20
22
26.04.20| 33 dt. ND 7 32 152 135 ND 5.3
22 07.05.20
22
31.05.20| 59 dt. ND 7.2 35 164 154 ND 4.8
22 10.06.20
22
30.06.20| 75 dt. ND 7.5 46 156 122 2 5
22 11.07.20
22
05.07.20| 76 dt. ND 7.2 45 144 164 ND 5.1
22 18.07.20
22
26.08.20 | 149 dt. ND 7.7 45 172 135 4 4.9
22 03.09.20

22
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29.09.20( 173 dt. ND 7.1 53 196 148 6 4.6
22 10.10.20
22
Leg Il Drain, before meeting Najafgarh Drain Gurgaon (GRN-RDQ-005)
Date of | A/R No. B pH BOD COD TSS O &G [Ammoni| DO
sample | & Date | (Boron cal mg/l
collectio Nitrogen
n (as N)
30.07.20| 579 dt. ND 7 19 108 99 ND 6
21 06.08.20
21,
10.08.20 | 650 dt. ND 7.2 18 116 141 ND 5.8
21 17.08.20
21
04.09.20| 2271 dt. ND 7.18 18 88 36 BDL N.D. 1.1
21 22.09.20 (DL=2)
21
10.10.20 | 973 dt. ND 7.4 19 104 141 ND 6.6
21 19.10.20
21
11.11.20 1100 dt. ND 7.4 25 132 121 ND 6.3
21 22.11.20
21
10.12.20 | 1215 dt. ND 6.9 22 108 136 ND 6.4
21 22.12.20
21
21.01.20| 607 dt. BDL 7.8 21 104 150 5 6.5
22 27.01.20
22
30.03.20| 4769 dt. 7.14 72 260 248 14 29.12 BDL
22 08.04.20
22
18.05.20 | 5478 dt. ND 7.35 50 164 166 3.5 5.04 BDL
22 29.05.20
22
01.07.20| 118 dt. 7.6 68 240 176 5
22 11.07.20
22
06.07.20| 160 dt. 7.2 52 188 164 4
22 13.07.20
22
26.08.20 | 549 dt. 8.1 75 264 168 3
22 01.09.20
22

Najafgarh Drain after meeting Leg Il drain Gurgaon (GRN-RDQ-006)
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Date of | AR No. B pH BOD COD TSS O &G [Ammoni| DO
sample | & Date | (Boron cal mg/I
collectio Nitrogen
n (as N)
30.07.20| 579 dt. ND 7.2 16 104 127 ND 6
21 06.08.20
21
10.08.20( 650 dt. ND 6.9 17 108 161 ND 6.1
21 17.08.20
21
04.09.20| 2273 dt. ND 6.93 9 52 6 BDL N.D. 27
21 22.09.20 (DL=2)
21
10.10.20 973 dt. ND 7.2 19 108 110 ND 6.5
21 19.10.20
21
11.11.20 | 1100 dt. ND 7 18 104 124 ND 6.6
21 22.11.20
21
10.12.20( 1215M ND 7.1 21 108 142 ND 6.2
21 dt.
22.12.20
21
21.01.20| 612 dt. BDL 7.3 23 136 156 4 6.4
22 02.02.20
22
26.02.20 | 1359 dt. ND 7.3 31 144 125 ND 6.2
22 10.03.20
22
30.03.20| 1405 dt. ND 7.2 35 172 148 ND 4.9
22 08.04.20
22
31.05.20| 59 dt. ND 7.1 31 140 168 ND 5.1
22 10.06.20
22
30.06.20| 75 dt. ND 7.2 50 172 139 3 5.6
22 11.07.20
22
05.07.20| 76 dt. ND 7.1 44 152 108 ND 4.9
22 18.07.20
22
26.08.20 | 149 dt. ND 8 55 204 168 3 4.6
22 03.09.20
22
29.09.20( 173 dt. 8 65 256 126 5 4.4
22 10.10.20

22




Najafgarh Drain before meeting Leg Il (Badshpur) drain Gurgaon (GRN-RDQ-007)

Date of | A/R No. B pH BOD coD TSS O & G | Ammoni DO
sample | & Date | (Boron cal mg/l
collectio Nitrogen
n (as N)
30.07.20| 579 dt. ND 7.4 17 92 121 ND 6.2
21 06.08.20
21
10.08.20 | 650 dt. ND 7.3 15 100 105 ND 6.1
21 17.08.20
21
04.09.20| 2269 dt. ND 6.81 22 100 12 BDL N.D. 4.4
21 22.09.20 (DL=2)
21
10.10.20| 973 dt. ND 6.9 22 108 102 ND 6.5
21 19.10.20
21
11.11.20| 1100 dt. ND 7.1 19 100 149 ND 6.6
21 22.11.20
21
10.12.20| 1215M ND 7.2 21 104 134 ND 6.3
21 dt.
22.12.20
21
21.01.20| 609 dt. BDL 7.2 21 112 140 3 6.6
22 02.02.20
22
26.02.20| 1359 dt. ND 7.3 25 132 149 ND 5.8
22 10.03.20
22
30.03.20| 1405 dt. ND 7 29 140 167 ND 5.5
22 08.04.20
22
26.04.20| 33dt. ND 7 27 124 144 ND 5.8
22 07.05.20
22
30.06.20| 75dt. ND 7.1 35 132 116 3 55
22 11.07.20
22
05.07.20| 76 dt. ND 7 30 124 152 2 5.5
22 18.07.20
22
26.08.20| 149 dt. ND 7.1 31 132 94 3 5
22 03.09.20
22
29.09.20| 173 dt. 7 34 148 126 2 4.9
22 10.10.20

22
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Leg lll (Badshpur) Drain before meeting Najafgarh Drain Gurgaon (GRN-RDQ-008)

Date of | A/R No. B pH BOD COD TSS O &G [Ammoni| DO
sample | & Date | (Boron cal mg/I
collectio Nitrogen
n (as N)
30.07.20| 579 dt. ND 7.2 14 100 143 ND 6
21 06.08.20
21
10.08.20 | 650 dt. ND 7.1 13 96 139 ND 6.2
21 17.08.20
21
04.09.20 | 2268 dt. ND 7.15 27 132 53 BDL N.D. 4.3
21 22.09.20 (DL=2)
21
10.10.20 | 973 dt. ND 7.1 28 136 127 ND 6.2
21 19.10.20
21
11.11.20 | 1100 dt. ND 7 25 124 143 ND 6.3
21 22.11.20
21
10.12.20 | 1215 dt. ND 7.1 27 132 168 ND 6.2
21 22.12.20
21
21.01.20| 608 dt. BDL 7.5 25 120 130 3 6.2
22 27.01.20
22,
30.03.20| 4770 dt. 7.21 48 164 162 6.5 11.76 BDL
22 08.04.20
22
18.05.20 | 5477 dt. ND 7.74 58 192 175 4.5 6.16 BDL
22 29.05.20
22
01.07.20| 119 dt. 7.4 52 184 172 7
22 11.07.20
22
06.07.20| 161 dt. 7.2 47 168 170 4
22 14.07.20
22
26.08.20 | 550 dt. 7.3 55 208 184 5
22 01.09.20
22

Najafgarh Drain after meeting Leg lll (Badshpur)drain Gurgaon (GRN-RDQ-009)
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Date of | AR No. B pH BOD COD TSS O &G [Ammoni| DO
sample | & Date | (Boron cal mg/I
collectio Nitrogen
n (as N)
30.07.20| 579 dt. ND 7.1 15 96 107 ND 6.3
21 06.08.20
21
10.08.20( 650 dt. ND 6.9 14 92 97 ND 6.2
21 17.08.20
21
04.09.20| 2270 dt. ND 6.78 40 220 14 BDL N.D. 3.8
21 22.09.20 (DL=2)
21
10.10.20 973 dt. ND 7 25 124 79 ND 6.4
21 19.10.20
21
11.11.20 | 1100 dt. ND 7.3 21 112 109 ND 6.5
21 22.11.20
21
10.12.20( 1215M ND 7 26 128 148 ND 6.6
21 dt.
22.12.20
21
21.01.20| 610 dt. BDL 7.3 26 128 134 2 6
22 02.02.20
22
26.02.20 | 1359 dt. ND 7.1 34 152 182 ND 5.6
22 10.03.20
22
30.03.20| 1405 dt. ND 7.2 34 164 125 ND 5.3
22 08.04.20
22
31.05.20| 59 dt. ND 7 34 152 146 ND 4.9
22 10.06.20
22
30.06.20 75 ND 7.3 48 164 144 2 5.2
22 dt.11.07.
2022
05.07.20| 76 dt. ND 7.1 40 140 116 2 5.2
22 18.07.20
22
26.08.20 | 149 dt. ND 7.6 47 184 142 5 4.8
22 03.09.20
22
29.09.20( 173 dt. ND 7.4 55 204 102 5 4.7
22 10.10.20

22
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Badshahpur Drain, Near Village Gadouli, pataudi Road, Gurgaon (GRS-RDQ-001)

Date of | AR No. B pH BOD COD TSS O &G [Ammoni| DO
sample | & Date | (Boron mg/I mg/I mg/I mg/I cal mg/I
collectio Nitrogen
n (as N)
mg/I
28.07.20 | 557 dt. ND 7 32 128 606 ND 12.2 5
21 03.08.20
21
11.08.20 | 653 dt. ND 7.1 26 120 136 ND 11.2 5.9
21 19.08.20
21
08.09.20| 778/ ND 7 24 116 145 ND 13.8 6.1
21 14.09.20
21
15.10.20 [ 1017 dt. ND 7.2 29 148 159 ND 14.2 5.8
21 25.10.20
21
17.11.20 [ 1132 dt. ND 7 29 124 146 ND 15.6 6
21 26.11.20
21
19.01.20 1313 dt. ND 7.2 21 100 148 ND 15.2 6.3
22 27.01.20
22
21.02.20 | 1357 dt. ND 7.1 27 140 126 ND 19.2 6.2
22 03.03.20
22
11.03.20 | 1387 dt. ND 7.2 28 132 126 ND 294 6
22 25.03.20
22
11.04.20( 13 dt. ND 7.2 25 124 148 ND 274 6.2
22 22.04.20
22
13.05.20( 54 dt. ND 7.2 28 132 128 ND 29.1 6.3
22 24.05.20
22
16.07.20( 90 dt. ND 7 24 116 112 ND 16.4 6.4
22 25.07.20
22
03.08.20| 139 dt. ND 7.2 29 140 148 ND 14.6 5.8
22 12.08.20
22
21.09.20( 171 dt. ND 7.1 24 116 124 ND 11.2 6.1
22 04.10.20

22
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Badshahpur Drain, (Outside 50 MLD STP HUDA) Vill. Behrampur, Gurgaon (GRS-RDQ-00:

Date of | A/R No. B pH BOD COoD TSS O & G | Ammoni DO
sample | & Date | (Boron mg/| mgl/l mg/l mg/l cal mg/l
collectio Nitrogen
n (as N)
mg/l
557 dt.
28'2:'20 03.08.20 ND 71 29 112 101 ND 10.8 5.6
21
653 dt.
11.08.20 19.08.20 ND 7 25 108 119 ND 9.8 6
21
21,
778 dt.
08'2?'20 14.09.20 ND 7.2 26 124 107 ND 15.2 5.9
21
1017 dt.
15';(1)'20 25.10.20 ND 7 25 120 128 ND 11.8 3.9
21
1132 dt.
17020211200 ND | 7 32 | 144 | 159 | ND | 128 | 58
21
1313 dt.
19.01.20 27.01.20 ND 71 31 144 132 ND 18.6 5.9
22
22
1357 dt.
21.02.20 03.03.20 ND 7 33 164 148 ND 16.8 5.9
22
22
13 dt.
11.04.201,, 04.20] ND 7 37 180 | 756 | ND | 351 | 56
22
22
54 dt.
13.05.20 24.05.20 ND 71 34 156 152 ND 35.8 54
22
22
60 dt.
01.06.20 10.06.20 ND 7.2 35 164 132 ND 274 5.1
22
22
90 dt.
16.07.201 55 97.20|  ND 7 30 136 | 134 | ND | 188 6
22 29
21.09.20] 171 dt. ND 7 27 132 105 ND 14.6 6
22 04.10.20
22

Badshahpur Drain, Near Socomec Company, Sector-37, Gurgaon (GRS-RDQ-003)
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Date of | AR No. B pH BOD COD TSS O &G [Ammoni| DO
sample | & Date | (Boron mg/I mg/I mg/I mg/I cal mg/I
collectio Nitrogen
n (as N)
mg/|
28.07.20| 557 dt. ND 7.8 35 148 151 ND 13.4 5.8
21 03.08.20
21
11.08.20( 653 dt. ND 7.4 32 140 168 ND 12.4 5.6
21 19.08.20
21
08.09.20| 778 dt. ND 7 30 136 132 ND 14.6 5.8
21 14.09.20
21
15.10.20 [ 1017 dt. ND 7.3 33 164 98 ND 12.6 5.5
21 25.10.20
21
17.11.20 [ 1132 dt. ND 7 27 136 112 ND 14.2 6
21 26.11.20
21
19.01.20 1313 dt. ND 7 25 124 154 ND 16.6 6.1
22 27.01.20
22
21.02.20 | 1357 dt. ND 7.2 29 152 167 ND 14.6 6
22 03.03.20
22
11.04.20( 13 dt. ND 7.1 29 148 178 ND 29.1 6.1
22 22.04.20
22
13.05.20( 54 dt. ND 7.3 31 148 134 ND 324 6.2
22 24.05.20
22
01.06.20| 60 dt. ND 7.1 29 136 159 ND 242 6
22 10.06.20
22
16.07.20( 90 dt. ND 7.3 27 124 108 ND 15.4 6.2
22 25.07.20
22

Effluent sample of HSIIDC Pakka Nallah, Near DLF Regal Garden, Sector-90 Gurgaon (Previ
Manesar Nala/ Drain before meeting Badshahpur Drain) (GRS-RDQ-004)

Date of

sample

collectio
n

A/R No.
& Date

(Boron

pH

BOD
mg/I

COD
mg/I

TSS
mg/I

0&G
mg/I

Ammoni
cal
Nitrogen
(as N)
mg/|

DO
mg/I
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28.07.20| 557 dt. ND 7 30 136 136 ND 12.6 5.2
21 03.08.20
21
08.09.20| 778 dt. ND 7.1 27 128 164 ND 12.6 6
21 14.09.20
21
15.10.20| 1017 dt. ND 7 24 116 112 ND 9.4 6.1
21 25.10.20
21
17.11.20| 1132 dt. ND 7.2 23 108 135 ND 10.2 6.1
21 26.11.20
21
19.01.20| 1313 dt. ND 71 28 132 116 ND 18.1 6
22 27.01.20
22
21.02.20| 1357 dt. ND 7 32 158 116 ND 19.6 6
22 03.03.20
22
11.04.20| 13 dt. ND 7.2 36 172 124 ND 36.2 5.6
22 22.04.20
22
13.05.20| 54 dt. ND 7.1 35 164 148 ND 28.8 5.3
22 24.05.20
22
01.06.20| 60 dt. ND 7 34 160 165 ND 27.6 5.2
22 10.06.20
22
16.07.20| 90 dt. ND 7.1 23 112 128 ND 13.8 6.5
22 25.07.20
22
03.08.20| 139 dt. ND 7.2 28 132 135 ND 13.6 6
22 12.08.20
22,
21.09.20| 171 dt. ND 71 29 136 148 ND 15.6 5.5
22 04.10.20
22
Effluent sample from Badshahpur Drain Before Crossing NH 48 side by Bestech Orange Buildin
RDQ-005)
Date of | A/R No. B pH BOD cobD TSS O &G | Ammoni DO
sample | & Date | (Boron mg/I mg/I mg/I mg/I cal mg/I
collectio Nitrogen
n (as N)
mg/|
28.07.20| 557 dt. ND 7.2 36 164 165 ND 15.4 4.9
21 03.08.20
21
11.08.20| 653 dt. ND 7 25 100 102 ND 13.4 6.2
21 19.08.20

21
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08.09.20| 778 dt. 7.2 23 116 144 ND 11.2 6.2
21 14.09.20
21
15.10.20 1017 dt. ND 7.3 27 144 105 ND 8.2 5.9
21 25.10.20
21
17.11.20| 1132 dt. ND 7 29 132 164 ND 8.6 6
21 26.11.20
21
19.01.20 | 1313 dt. ND 7 24 116 132 ND 14.4 6.1
22 27.01.20
22
21.02.20 | 1357 dt. ND 7.1 35 168 155 ND 21.8 6.1
22 03.03.20
22
11.03.20 | 1387 dt. ND 6.9 31 148 134 ND 35.1 5.9
22 25.03.20
22
11.04.20( 13 dt. ND 7 33 156 168 ND 31.2 5.8
22 22.04.20
22
13.05.20( 54 dt. ND 7.1 32 144 126 ND 33.1 6.1
22 24.05.20
22,
10.06.20| 60 dt. ND 7.2 31 31 144 ND 24.8 5.6
22 10.06.20
22
16.07.20| 90 dt. ND 7.3 26 120 134 ND 16.2 6.2
22 25.07.20
22
03.08.20| 139 dt. ND 7.4 35 156 146 ND 19.4 5.4
22 12.08.20
22
Badshahpur Drain after meeting HSIIDC Pakka Nallah, Near Railway culvert at Ramprastha Cit
Gurgaon (GRS-RDQ-006)
Date of | A/R No. B pH BOD cobD TSS O &G | Ammoni DO
sample | & Date | (Boron mg/I mg/I mg/I mg/I cal mg/I
collectio Nitrogen
n (as N)
mg/|
P8.07.2021 557 ND 7 32 140 111 ND 14.8 5
dt.03.08.
2021
1.08.2021 653 dt. ND 7.2 28 124 157 ND 11.6 5.6
19.08.20
21
D8.09.2021 778 dt. ND 7.3 21 108 132 ND 10.4 5.8
14.09.20
21
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5.10.202

1017 dt.
25.10.20
21

ND

7.5

20

96

87

ND

7.2

6.2

7.11.202

1132 dt.
26.11.20
21

ND

7.3

21

100

102

ND

6.1

9.01.2021

1313 dt.
27.01.20
22

ND

7.2

19

96

104

ND

12.8

6.2

p1.02.2021

1357 dt.
03.03.20
22

ND

28

144

114

ND

13.6

6.6

1.04.2021

13 dt.
22.04.20
22

ND

7.3

30

144

135

ND

28.4

5.9

3.05.2021

54 dt.
24.05.20
22

ND

27

132

154

ND

27.6

6.3

D1.06.2021

60 dt.
10.06.20
22

ND

7.1

29

136

128

ND

211

6.2

6.07.2021

90 dt.
25.07.20
22

ND

22

108

148

ND

15.8

6.6

D3.08.2021

139 dt.
12.08.20
22

ND

7.1

31

144

108

ND

16.8

5.6

21.09.20
22

171 dt.
04.10.20
22,

ND

7.0

27

128

108

ND

13.4

6.0
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Gurugram Region North

Annexure-E

PH Fecal | Total
. BOD | COD TSS |cColifo| Nitrog
Collection Report No. & date (5.5 rm en Remarks Remarks
Date (actual/ legally)
mg/l| mg/I| to mg/I| MPN/| (m ({|
(10) | (50) | 9.0) | (20) | 100 s (:Ic.j )
(GRN-STP-001) 68 MLD, STP Dhanwapur, Gurgaon (North)
4254 dt.
06.04.2022 | 23.02.2022 9 56 7.77 24 30 1.32 Complying Complying
07.03.2022
4665 dt.
15.04.2022| 22.03.2022 31.03.2022 4.5 36 7.35 10 60 0.21 Complying Complying
5243 dt.
20.05.2022| 29.04.2022 17.05.2022 4.5 28 6.09 13 70 0.69 Complying Complying
5472 dt.
10.06.2022| 18.05.2022 29.05.2022 8.6 48 7.74 17 90 0.78 Complying Complying
12.07.2022| 30.06.2022 | 121 dt. 11.07.2022 9 44 6.9 17 80 1.2 Complying Complying
Non-
Non-complying complying
09.08.2022 | 29.07.2022 | 429 dt. 08.08.2022 28 136 7.1 23 200 1.5
(GRN-STP-002) 100 MLD STP Dhanwapur, Gurugram (North)
N0P1
1796-1797 dt. Non-complying complying
04.02.2022( 11.01.2022 16 64 7.2 28 | 2100
21.01.2022
4252 dt. Non_
Non-complying complying
06.04.2022( 23.02.2022 07.03.2022 13 64 7.45 29 80 1.03
4664 dt. Non-
Non-complying | complying
15.04.2022| 22.03.2022 31.03.2022 17 76 7.51 22 200 | 0.25
5244 dt. Non-
Non-complying compPying
20.05.2022| 29.04.2022 17.05.2022 18 72 7.47 38 400 1.94
5474 dt. Non
10.06.2022| 18.05.2022 99.05.2022 135 | 500 | 7.29 | 432 | 2100 | 16.75 | Non complying complying

o7



Non-
Non-complying complying
09.08.2022 ( 29.07.2022 | 428 dt. 08.08.2022 | 25 112 7.3 33 800 3.8
(GRN-STP-003) 50 MLD, STP Dhanwapur, Gurgaon (North)
4252 dt. _ Non-
Non-complying complying
06.04.2022 | 23.02.2022 13 64 7.45 29 80 1.03
07.03.2022
4663 dt.
15.04.2022| 22.03.2022 31.03.2022 4.2 40 7.65 11 80 0.19 Complying Complying
5245 dt. Non-
Non-complying | complying
20.05.2022| 29.04.2022 17.05.2022 16 68 7.54 37 600 | 2.47
5473 dt. Non-
Non-complying complying
10.06.2022| 18.05.2022 29.05.2022 15 70 7.3 38 500 | 2.14
. Non-
Non-complying complying
12.07.2022| 30.06.2022 | 120dt. 11.07.2022 | 22 88 7.5 43 600 2.6
09.08.2022 ( 29.07.2022 | 427 dt. 08.08.2022 6 40 7.3 14 90 1.2 Complying Complying
Gurgaon South
(GRS-STP-005) 50 MLD, STP at Behrampur , Gurugram (South)
: BOD | COD PH TSS | Fecal | Total
STPs Name Collection Report No. & date [ mg/I [ mg/I mg/| | Colifor|Nitroge Remarks (actual/ Remarks
Date g 9% 1to 9.0y M9 legally)
(10) | (50) ' (20) m n
4427 dt.
15.04.2022| 04.03.2022 21.03.2022 7.2 44 7.41 17 200 1.67 Complying Complying
4853 dt.
04.05.2022 | 04.04.2022 20.04.2022 7.2 28 7.73 11 80 1.85 Complying Complying
5437 dt.
08.06.2022| 12.05.2022 26.05.2022 7 44 7.32 13 80 N.D. Complying Complying
5807 dt.
14.07.2022| 09.06.2022 23.06.2022 7.2 44 7.78 15 90 1.32 Complying Complying
Non-
Non-complying complying
22.07.2022 | 09.07.2022 | 213 dt. 19.07.2022 16 72 8.7 18 130 0
18.08.2022 | 09.08.2022 | 506 dt. 17.08.2022 8 44 7.4 19 90 3.8 Complying Complying
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(GRS-STP-006) 120 MLD, STP at Bahrampur, Gurugram (South)

4428 dt.
15.04.2022| 04.03.2022 7.8 40 7.77 16 400 1.67 Complying Complying
21.03.2022
4854 dt.
04.05.2022 | 04.04.2022 20.04.2022 7.5 36 7.28 15 90 2.14 Complying Complying
5436 dt.
08.06.2022 | 12.05.2022 26.05.2022 7.2 36 7.24 10 70 1.67 Complying Complying
5808 dt.
14.07.2022| 09.06.2022 23.06.2022 7 40 7.42 16 80 0.77 Complying Complying
Non-
Non-complying complying
22.07.2022 | 09.07.2022 | 214 dt. 19.07.2022 19 80 8 17 140
Non-
Non-complying complying
18.08.2022 | 09.08.2022 | 505 dt. 17.08.2022 14 68 7.8 16 120 2.4
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55 MLD CETP at IMT Manesar Gurgaon HSIIDC

Annexure-F

Sr. Date of

no. |collection Report No. |BOD coD PH TotalSuspen |Ammonica |Phospha |Sulphid (Zinc [Iron
& date de d Solids |I- Nitrogen |[tes (P) |es

(Tss) (mg/I)

1 20.01.2022 3845 dated (12 72 7.47 28 ND 0.2 1.4 ND ND
31.01.2022

2 18.02.2022 |4213 dated |11 76 7.65 29 ND 0.12 1.6 ND 0.111
03.03.2022

3 04.03.2022 4429 dated |6.6 28 7.5 15 ND ND 0.4 0.034 |0.27
21.03.2022

4 04.04.2022 4855 dated |11 76 7.45 28 ND 0.16 ND ND 0.279
20.04.2022

5 13.05.2022 5441 dated (13 80 8.2 39 ND 1.58 - 0.016 [0.19
27.05.2022

6 11.07.2022 9d 8 72 7.3 12 6.8 0.6 ND 0.3 0.4
53097533

7 04.08.2022 |474 dated 7 56 7.9 9 5.7 0 0 0.1 0.3
10.08.2022

8 19.09.2022 650 dated 8 64 7.8 13 4.9 0 0 ND 0.6
28.09.2022

9 12.10.2022 |[814 dated 9 64 7.5 8 4.8 0 0 ND 0.2

20.10.2022
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Annexure-G

Base Lines From delhi

Name

4+ Roac Edge

| Roaa Slon Liw 20 Mt
L Dt Drain Line 50 Wir

“l—— Haryana Drain Line 52 Mir

— Bundh Edge 5O M-

Ownership

| Privale (Area=83.27 Acres)

[ Panchayat (arsa=22.66 Acres)

[0 Govermant (Area=22.87 Acres)

B FrivaleiGaverniment jinin) (ArsaeD.42 Aces)
I scdeiiPrivate min (Area=2 61 Acres)
B caral (rea=0 34 Acras)

[ CaralPanchayat {min} {Arsa=1.28 Acres)
| CaralPrivate {min) {Area=0.39 Acres]
[ Data Mok Availabla (Arsa=6.82 Acres)
License

| ] Vilage_Bourdary [ cagert_Realors._lic33
I Drain_Leg= [ sigrature_tuider_ic25
= Lea.2 Comstucted [ signature_Buiders i 52
Bhadshapar Drain Aquisd Land [ Stonaturs._Buiders. 127
2013 Submargence Carstral_gurugram

Proposed 100 Bundh/ Drain Khasra Details|
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Froposed Wretand for hajadgarh Jhesl
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